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INTRODUCTION 

I Jagdish Nayar Acting Chairperson of the Commttee on the Welfare of Scheduled 

Castes Scheduled Tribes आएं Backward Classes having been authonzed by the 

Committee 1n this behalf 1n the absence of Charperson Under Rule 221 (3) of Rules of 

Procedure and Conduct of Busmess of Haryana Legislative Assembly present this 

report on the reservation/representation of Scheduled Castes Scheduled Tribes and 

Backward Classes in the Power Department Health Department Transport Department 

Labour Department Industries Department and action taken by the Government on the 

recommendations as contained in its thirty second Report of the Committee on the 

Welfare of Scheduled Castes Scheduled Tribes and Backward Classes 

The Commuttee examined the Admimstrative Secretaries of various Departments 

referred to 1n the report. Accordingly the report 15 based on the rephes furmshed by the 

departments/autonomous bodies explanations and clarifications received during 

deliberations and further observations/recommendations made by the Commuitee 17 (15 

behalf The paragraph (s) recommendations (s) which have not been 1ncluded पा this 

report have been dropped/disposed of by the Commuttee after fully satistying themselves 

A briefrecord of the proceedings of each meeting has been hept separ ately 1n the Haryana 

Vidhan Sabha Secretariat 

The Commuttee wishes to express ther thanks to the Administrative Secretaries of 

Departments referred to 1n the report and their representatives who appeared before the 

Commuttee for oral examination m regard to the reservation/representation of Scheduled 

Castes Scheduled Tribes and Backward Classes 10 the respective Department/autonomous 

body 

The Commuttee 15 thankful for the whole hearted and unstinted co operation 

extended by the Secretary/Under Secretary आएं his staff 

Dated Chandigarh the JAGDISH NAYAR 

23rd February 2010 ACTING CHAIRPERSON 

()



REPORT 

The Commuttee on फिट Welfare of Scheduled Castes Scheduled Tribes nd 

Backward Classes tor the year 2009 2010 was constituted on 7th December 2009 १5 a 

result of the motion passed by the Haryana Vidhan Sabha 1n its sitting held on 28th 

October 2009 authorizing the Hon फिट Speaker for nominating the Members of the 

Commuttee and also for appointing the Chairperson of the said Commmttee 

Shri Ram Kishan Guyjar a Member of the Commuttee was appomted Chairperson 

of the Committee by the Hon ble Speaker on 7th December 2009 

The present Commuttee held 10 sittings छा! the date of finalization of the Report 

and the previcus Committee which was constituted on 3rd April 2009 and dissolved on 

22nd August 2009 held 30 sittings 

The first meeting of the present Commuttec held on 21st December 2009 was 

addressed by the Under Secretary who explamed the scope and functions of the Commttee 

पा detail The Chairperson while thanking the Hon ble Speaker for nominating him 85 

the Chairperson of the Commiuttee assured that with the Cooperation of the other Members 

the Commuttee will work for improving the lot of down trodden sections of the society 

The Commuttee 1n 15 meeting held on 28th April 2009 selected the following 

Departments for examination during the year 2009 2010 The Commuttee decided that 

matenal already received from the Departments may be placed before the Commutiee and 

the material wnformation 1f any required for the use of the Commuttec may 2150 be called 

from the concerned Departments 

(1) Power Department 

(1) Health Department 

(11) Transport Department 

(1v) Labour Department 

(v) Industnies Department



POWER DEPARTMENT 

The Haryana Vidhan Sabha Secretariat 11de letter dated 20th May 2009 asked 
the Financtal Commussioner & Principal Secretary to Government Haryana Power 
Department for supplying a statement showing the reservation/representation of 
Scheduled Castes Scheduled Tribes and Backward Classes पा Power Department for the 
year 2006 2007 2007 2008 1008 2009 as stood on 31st March 2009 within a for tnught 
in the prescribed performa 

The reminders कटा 1ssued to the Government for supplying the 1equired 
mformation But the Governnient only supplied the information regarding H VP NI & 
DHB VNL आएं did not supply the informationinrespect of UHB VNL & HPGCL ~ 
despite giving many reminders The Committee only scrutimzed the matenal and could 
not orally examine फिट Department for want of supply of mformation in tme 

The Commuttee has desired that the requisite reply mrespectof UHBVNL 
& HP G CL may besupphed to the Committee without any further delay 

HEALTH DEPARTMENT 

The Haryana Vidhar Sabha Secretanat vide letter dated 11th May 2009 asked 
the Financial Commussioner & Principal Secretary to Government Iaryana Health 
Department for supplying a statement showing the reservation/representation of 
Scheduled Castes Scheduled Tribes and Backward Classes 1n Health Department for the 
year 2006 2007 2007 2008 2008 2009 85 stood on 31 st March 2009 within a fortnight 
n the prescribed performa 

The Government supphed फिट information and फिर Committee orally 
examined the Health Department and लि satisfied with the steps taken by the 
Department to दि कु the backlog/shor+all of employees of Schediled Castes and 
Backward Classes categories 

TRANSPORT DEPARTMENT 

The Haryana Vidhan Sabha Secretanat vide letter dated 11th May 2009 ashed 
the Financral Commussioner «& Principal Secretary to Government Haryana 1) Tanspott 
Department for supplying a statement showing the reservation/representation of 
Scheduled Castes Scheduled Tribes and Backward Classes था Transport Department for 
the year 2006 2007 2007 2008 2008 2009 as stood on 3151 March 2009 within 2 
fortmight गा the prescribed proforma The reminders were 1ssued to the Government for 
supplying the required inforrnation 

The comruttee scrmtimzed the material received from the Transport 
Department The Commuttce also orally examned फिट Transport Department on 
23rd February, 2010, the obcervation/recommendation of फिर Comnuttee with regard 

thercto have not been incorjporated पा this report because the proceedmgs have not 
been prepared/confirmed till the finahzation of the report



LABOUR DEPARTMENT 

The Haryana Vidhan Sabha Secretanat vide letter dated 11 th May 2009 asked 

the Commussioner & Secretary to Government Haryana Labour Department for 

supplymg 2 statement showing the reservation/representation of Scheduled Castes 

Scheduled Tribes and Backward Classes पा Labour Department for the year 2006 2007 

2007 2008 2008 2009 85 stood on 3151 March 2009 within a fortmight in the prescribed 

proforma 

The reminders were 1ssued to the Government for supplying the required 

information But the Labour Department did not supply the required information till पीट 

framing of this report despite giving so many remunders which was asked to be supphed 

within a fortnight Hence the Commuttee could not make scrutiny or oral examination of 

the Department 

The Conumttee has desired that the requsite reply of Labour Department 

may be supphed to the Commuttee without any further deiay 

INDUSTRIES DEPARTMENT 

The Haryana Vidhan Sabha Secretarat vide letter dated 11th May 2009 asked 

the Financial Commussioner & Principal Secretary to Government Haryana Industries 

Department for supplymng a statement showing the reservation/representation of 

Scheduled Castes Scheduled Tribes and Backward Classes in Industries Department for 

the year 2006 2007 2007 2008 2008 2009 as stood on 31st March 2009 within a 

fortnight 1n the prescribed proforma 

The renunders were 1ssued to the Government for supplyng the required 

information The Commuittee only scrutimized the material and did not orally examine 

the Department dae to pa.c ty of t me



GENERAL RECOMMENDATION 

During the year 2009 2010 while examining the Departments of Power 

Department Health Department Transport Department Labouwr Department Industrics 
Department Committee observed that the Departments of Power Department and I abour 

Department did not send the information required by the Commuttee 1nsp1 e of remnders 
1ssued by the Haryana Vidhan Sabha Secretariat as a matter of result पीट work of the 

Committee remamned delayed The Chief Secretary (0 Government Haiyana has already 

1ssued wstructions to all departments with regard thereto The Commuttee therefore his 

recommended that the Chief Secretary to Government Haryana may agam take up the 

matter with the Admimstrative Secretaries to send the replies पा time to this Secretanat



IMPLEMENTATION OF RECOMMENDATIONS/ OBSERVATIONS 
AS CONTAINED IN THE 32nd REPORT 

The Committee scrutinized the replies submitted by the Government and the 

acuon taken on the recommendations/observations of the Commuttee 85 contained 1n 1ts 
32nd 1 13th l4th 15th 16th 17th 23rd and 25th reports The Commuttee noticed 

that प्रा case where replies were not received from the Government and information was 

not expedited by the Government the Government was reminded by the Haryana Vidhan 
Sabha Secretariat The Commuttee also orally examined the representauves of घाट 

Governirent/concerned department/autonomous bodies for not expediting the required 
information with regard (0 the action taken on the recommendations of the Commuttee 

Tae recommendations/observations which are stilf outstanding काट shown on 

the follow:ng pages alongwith further observations of the Commuttee for implementation
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Procedure for dealing with implementation of the recommendations/ 
observations of the Commitiee on the Welfare of Scheduled Castes, 
Scheduiled Tribes and Backward Classes 

@ 

(b) 

© 

(d) 

(e) 

® 

0) 

After 8 Report 15 presented to the Haryana Vidhan Sabha copies thereof wiil 
be forwarded by the Secretary Haryana Vidhan Sabha directly to the 
Administrative Secretaries concerned with the subject matter of the Report 

The Admmstrative Secretaries concerned with the subject matter of the Report 
will consider the recommendation of the Committee on the Welfare of 

Scheduled Castes Scheduled Tribes and Backward Classes a copy of the 
letter beng endorsed to the Head of Department concerned simultaneously 
General recommendation will be dealt within the Welfare of Scheduled Castes 
and Backward Classes Department 

The Heads of Department concerned shall furmish their comments on the 

recommendations of the Committee on the Welfare of Scheduled Castes 
Scheduled Tribes and Backward Classes of the Administrative Secretary 

concerned on receipt of the Report of the Commuttee 

The Administrative Department concerned will then take immed ate steps for 
the implementation of the recommendations of the Commuittee concerming it 

1t will take the case to the Minister Incharge of the Department of the Council 

of Ministers as the case may be 

The case 11 wnich फिट Administrative Department does not agree with the 
recommendations of the Commuittee will be forwarded te the Secretary Haryana 

Vidhan Sabha with detailed reasons for comments Then Secretary Haryana 

Vidhan Sabha witl forward these comments to the Department of Welfare of 

Scheduled Casies and Backward Classes to examume such 0850 and offe their 
comments 

The Admimnistrative Departiment will then take immediate steps for arriving at 
a decision m such cases to the Minuster Incharge of the Department or to the 

Council of Mmusters tf necessary for mcorporating था the Memorandum for 

the Council the view of the Department of Welfare of Scheduled Castes and 
Backward Classes 

After a decision has been taken at the appropriate level the same will be 
communicated to the Secretary Haryana Vidhan Sabha by the Admumstrative 
Department with a copy to the Commuissioner and Secretary to Govt Haryana 
Welfare of Scheduled Castes and Backward Classes Department 

Cases mvolving disciplinary action and financial and other irregularities 

should be placed before the Minister concerned or the Council of Mimsters 
as the case may एड even though the recommendation of the Committee on the 

Welfare of Scheduled Castes Scheduled Titbes ard Backwaid Classes 15 
proposed to be accepted The cases mvolving financial nregulanties wall 

mvariably be decided in consultation with the Finance Department
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0] The Secretary Haryana Vidhan Sabha will prepare statement showing the 
action taken on the Report of the Commuttee and place it before the Commuttee 
Further comments of the Commuttee 1f any will be communicated to the 

Admuistrative Secretaries to the Government of Haryana for necessary action 

The Vidhan Sabha Secretariat will maintain a 15 of outstanding recommendations 

of Comrittee on the Welfare of Scheduled Castes Scheduled Tribes and Backward Classes 

and periodically remund the Department concerned A half yearly report ending on 30th 
June and 31st December will be furnished by the 15th July and 15th January to the Director 

Welfare of Scheduled Castes and Backward Classes Department by the Head of 
Departments/Adminstrative Secretaries about the mplementation of फिट recommendation 

of the Comrmuttee Every effort should be made by the Admmstrative Secretaries/Head of 
Department to expedite the action on the recommendations/observations of the Commuttee 
and this work should be treated as a general rule on Top Prionty basis 
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